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scales of pay of the posts in respect 
of tile following Departments have been 
sBnctioned:-

(1) Police. 
(2) Civil Supplies. 
(3) Co-operation. 
(4) JudiCial. 
(5) Registration. 

(b) The proposals in respect of the 
following departments are still under 
consideration:-

(1) Secretariat. 
(2) Excise. 
(3) Forests. 
(4) Jails. ' 
(5) Education. 
(6) Medical and Public Health. 
(7) Agriculture. 
(8) Government Press. 
(9) Industries. Commerce Bnd 

Labour. 
(IO) Works and Buildings. 

(c) No interim relief is proposed. 

• BENGAL MUNICIP".L ACT 

400. Shrl Biren Dutt: Will the 
Minister of States be pleased to state: 

The Parliamentary Secretary to the 
Prime Ministet': (a) to (c). The requir-
ed information is given in the' state-
ment laid on the Table of the House. 
[See Appendix VIII. annexure No. 30.] . 

(d) It is regretted that the required 
information is not available. . 

MAIZE AND MILO (PRODUCTION) 

402. Shri Ganpatt Ram: Will the 
Minister of Food and Agricultnre be 
pleased to state: 

(a) the total area under milo In 
different States in 1950-51 and 1951-52' Md • 

(b) the total production of maize In 
dlfl'erent States in 1951-52 and the per-
centage of increase or decrease in the 
preyious three successive years? 

The Deputy Minister of Commerce 
and Industry (Shrl Karmarkar): (a) 
and (b). Two, statements giving the 
available information in resoect of 
jawar and maize are placed - on the 
Table of the House. [See Appendix 
VIII. annexure No, 31.1 Milo is !lot 
produced in India. and its nearest equi • 
valent is jowu,r. 

PuLSES 
(a) whether there is. II; p;ollosal fOI 

extending Bengal MUfllcma, Act tr 403. Shri Ganpatt Ram: Will the 
Agartala Municipality: and Minister of Food and Agricultnre be 

(b) If the answer to Dart (a) abov! cleased to state: 
be in the affirmative. what steps hav. ;~~- ' 
been taken in the matter? ,. . (a) the total .area under the cultJva-

" bon of pulses 10 1951-52 and 195~-53 
The ,Min!ste~ of Home Affairs and md specially in uttar Pradesh: 

States (Dr. Katju): (a) and (b): TJ;te . . 
Ch' f C mmi<dnnpr i< consider1Og 11' (b) whether the production of pu,ses 
co~~ulta~ion with the l~cal Munici"pa~itv in 1952-53 is surplus in Uttar PradeSh: 
a orooosal to p"tenn the Bengal Mumci- (c) if so. how much has so far been 
pal Act to Tripura. transported to the deficit areas durIng 

the current year: 
SHIPS 

401. Shr! Baclshah GUllta: Will the 
Minister of Transport be pleased to. 
state: ' 

(aY the number of r~rl!o shios ~nd 
oassenger ships respertlVelv belonl!ml! 
to the Indian companies with the date 
of each being put to seai 

(b) their respective costs ~nd names 
of the owners; 

(c) their respective routes: and 
(d) the names and sea-goin.g d'=ltes 

of the cargo and passengpr shIps own-
ed bv non_Indian nationals whon;V or 

. partia~ly~ 

(d) what is the area under soyabln 
&nd whether the production of soya bin 
is encouraged in some parts of the 
various States; and 

(eY if so. what is the total addithnal 
croduction in India in 1952-537 

The Deputy Minister of Comme1'Ce 
and Industry (Shri Karmarkar): (a) 
Final estimates of pulses for 1951-52 
have not yet become available. except 
for 'other Kharif pulses' which include 
urad mung. moth. kulthi ~c. A state-
ment giving thE' Final Estimates for 
these pulses and the latest availahle 
estimates for other pl'lses is laid on 
trw Table of the House, 




